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16.9.2008
C.C.P. 63/2007 In O.A. 101/2007

H on'b le Mr. M . Kanthaiah, M e m b er (J) 
H on 'b le  Dr. A. K. Mishra, M e m b er (A)

Counsel for ap p lican t Sri A. V erm a for Sri A. K. Dixit 
submits ttia t the auttiorities h ave  com plied  with the orders 
of the Tribunal a n d  as such app lication  has b e c o m e  
infructuous a n d  th e  sam e is recorded . Thus C.C.P. is 
dismissed as iQfructuous.


